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Translated Copy of Annexure R-1 7
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Translated Copy of Annexure R-2
9



Annexure CAnnexure R-3 10
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Manipal, Udupi District
Name of Work: Development Work of Mannapalla Lake at 
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Mannapalla Lake in Manipal, Udupi district (Phase One)
Name of the work: Development of the area around 
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Udupi district. (Second phase)
Name of the work: Development of the area around Mannapalla Lake in Manipal, 
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Mannapalla Lake in Manipal, Udupi district. (Phase Three)
Name of the work: Development of the area around 
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Annexure D Annexure R-4
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